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March, 1996—in Assam are ten and in 
the North-East 17 offices were 
modernised. If you want the names in 
Assam, I can give you. They are Assam 
Sachivalaya Post Office, Guwahati Post 
G.P.O. Jorhat S.P.O, Nagaon S.P.O 
Dibrugarh S.P.O., Fancy Bazaar S.P.O., 
Silchar S.P.O., Sibsagar S.P.O. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): No, no, the 
figures given by hon. Member and yours 
vary. If the Member feels that he is 
satisfied, then it is all right. 

Indigenously built Light Combat 

Aircraft 

*243. DR. Y. LAKSHMI PRASAD: 
Will the Minister of DEFENCE be 
pleased to state: 

(a) whether the future of Light Combat 
Aircraft indigenously built in November, 
1995 is still uncertain; 

(b) the reasons for not developing it 
although it was the lightest aircraft 
known; and 

(c) the measures proposed to 
encourage indigenous production of light 
combat aircraft at an early date? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
N.V.N. SOMU): (a) and (b) No, Sir. The 
indigenous light combat aircraft (LCA) 
which was rolled out from its hangar in 
November 1995, is in advanced stages of 
system integration and ground tests 
before its maiden flight test planned in 
November, 1997. 

(c) Capability of design and 
infrastructure for fabrication/production 
and testing of various components/sub 
systems and for integration of LCA have 
already been established in more than 
100 work centres in laboratories of 
Defence Research and Development 
Organisation, industry, research 
institutions in other sectors, academic 
institutions and universities. The 
programme is being constantly monitored 
for prompt debottle-necking and adequate 
funding is being provided by 

the Government to facilitate indigenous 
production of LCA by the year 2002. 
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SHRI N.V.N. SOMU: Sir, translation 
is not coming. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): The hon. Minister 
is saying that translation is hot coming. 
Mr. Somu, the Secretariat will find it out. 
It is now coming. 
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SHRI N.V.N. SOMU: Sir, the question 
of the hon. Member concerns delay in 
fund allotment. Even in developed 
countries, development and induction of 
fighter aircraft is a time-consurning affair. 
It normally takes 15-20 years. When we 
take all these factors into consideration, 
we cannot say that there has been any 
unreasonable delay in the LCA 
programme. Secondly, the LCA project is 
planned in two phases. Phase-I consists of 
technology demonstration and 
development of prototypes. The 
Govemment has allotted Rs. 2,188 crores 
for Phase-I. Phase-ll is expected to lead to 
production of aircraft and transfer of 
technology to HAL. The allocation made 
for Phase-ll is Rs. 2,700 crores. Hence, 
there are sufficient funds and there is also 
no delay. 
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SHRI N.V.N. SOMU: Sir, the fund 
requirement of the Air Force is 
adequately met by the Defence Ministry. 

SHRI SATCHIDANANDA: Sir, the 
reply given by the Minister is not 
sufficient to make this House believe that 
this will be completed by 2002 AD. The 
Parliamentary Standing Committee in its 
last report stressed the importance of this 
project. The Government has also made 
available sufficient funds for this project. 
The first prototype aircraft was rolled out 
in 1995 by the then Prime Minister. He 
gave us an assurance that the first flight 
would be by November, 1996. Now it has 
been delayed by one year. There is this 
delay and we have so far only one 
prototype aircraft. In this situation, I 
would like to know whether the DRDO is 
in a position to complete this project by 
2002 AD, as assured in this House on an 
earlier occasion. I want to have a specific 
answer from the hon. Minister on this 
issue. This is a very important project and 
sufficient funds have been made 
available. Is the DRDO capable of 
completing this project, this indigenous 
project, by 2002 AD, as per, the 
assurance given to this House? If one 
prototype is not sufficient, is there any 
programme with the DRDO to have more 
prototypes and cover the period of one 
year that has already been lost? This is a 
specific answer that I want from the 
Minister. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Will you 
complete this scheme or project within 
the stipulated time? 

SHRI N.V.N. SOMU: Sir, in Phase-I 
v/e have increased the prototypes from 
two to four. We are overlapping Phase-I 
and Phase-ll development plans. HAL is 
a partner during development facilitating 

time, compression and technology 
transfer. We are confident to meet the 
target that has been fixed for induction by 
2002. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): The Minister has 
given the assurance. Now, Dr. Gopalrao 
Vithalrao Patil. 

DR. GOPALRAO VITHALRAO 
PATIL: Mr. Vice-Chairman, Sir, I would 
like to say that our defence preparedness 
is being neglected. There are delays in so 
many projects. MBT has been delayed for 
the last fifteen or twenty years. LCA has 
also been delayed. Doctors like me feel if 
the gestation period becomes so long, 
there may be abortions. That is my first 
point. Now this deep penetrating strike-
aircraft is a very important component of 
our defence preparedness. We are lagging 
behind in this type of aircraft. There are 
no AW ACS. I don't know if they are in 
the air. There are no Drones which are 
pilotless planes. We don't have AGTPs 
which are required for training of pilots. 
Not a single plane has been inducted into 
our defence for the last seven years. So, I 
would like to know whether the 
Government is concerned about these 
delays and whether it is taking these 
projects seriously. It is affecting our 
defence preparedness. Is the Government 
expediting the production of LCA and has 
it entered into an agreement with USA 
for supply of engines for ALCA? If so, 
when will these engines be supplied? What 
will be the percentage of indigenous parts 
in this plane? Will you stick to the target 
of 2002 that you have fixed for handing 
over this plane to the defence forces? 
This is my brief question. 
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SHRI JAYANT KUMAR 
MALHOUTRA: Mr. Vice-Chairman, Sir, 

thank you. I would like to know from the hon. 

Defence Minister, through you, about the 

agreement which we have recently arrived at 

with Russia for supply of SU-30 fighters. 

These are very fine planes, but in view of the 

situation that exists in Russia which has 

broken up into many parts, the supply of spare 

parts would be very difficult. In fact, even 

now, it is problematic. I have been told that 

these planes have a total life of 800 flying 

hours as against 6,000 to 8,000 flying hours of 

similar planes from Europe and America. I 

would like the Defence Minister to comment 

on it because supply of spare parts is going to 

be a problem. Has he taken care of it in view 

of the very short life of these planes? 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): No, no. You are 

referring to SU aircraft. 

SHRI JAYANT KUMAR 
MALHOUTRA: Sir, it is a related question. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): No, no. It is not a 

related question. 

SHRI JAYANT KUMAR 
MALHOUTRA: Sir, I would like the Defence 

Minister to comment on it. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): No, no: The question 

relates to Light Combat Aircraft. Your 

supplementary is not related to that. 
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†[ ]Trans!iteration in Arabic Script 
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 ĺΎ Ńųźˆ Ňγź ڈ Ј ŗ΅ ÑΎ  ̄  Ä ¢  ι  ŀūδ  ĶŷŢ΅ ĺŷΉ ŗδŶΟ
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SHRI N. V. N. SOMU: Sir, as far as 
the LCA is concerned, it has 75 per cent 
indigenous component. Even in the 
developed countries, defence 
development and production of fighter 
aircraft is highly sophisticated and 
complicated task. Correctly, only five 
countries in the world, namely U.S.A., 
U.K. Russia, France and Sweden have 
this capability of designing and building a 
fighter aircraft of LCA class. Several 
other countries, including China, are 
attempting to join this strategically 
important and exclusive club. Sir, we are 
confident that India will, soon join this 
coveted club as per our commitment to 
achieve self-sufficiency in this crucial area 
due to the dedicated efforts of our 
scientists. 

SHRI MD. SALIM: Sir, I seek your 
protection. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): He said that 75 
per cent is the indigenous component. 

SHRI N. V. N. SOMU: Sir, 75 per 
Cent is the indigenous componeat. 
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